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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 34 OF 2024
IN ORIGINAL APPLICATION NO. 338/2023

IN THE MATTER OF

RAVENDRA SINGH ...Applicant
V/s

NHAI AND ORS ...Respondents

Additional Documents on behalf of Applicant

1. The Applicant respectfully submits that, in compliance with the
order dated 22.08.2025 passed by this Hon’ble Tribunal, an
application was sent on 27.08.2025 to Respondent No. 2, Agra
Development Authority (ADA) along with DM, Agra, enclosing a
copy of the said order and specifically requesting immediate action
for the daily removal and proper management of sewage in the
affected area. However, despite receipt of the application and the
clear directions of this Hon’ble Tribunal, no effective steps have
been taken by ADA. A copy of the said communication dated
27.08.2025 is annexed herewith and marked as Annexure-1.

2. The Applicant further submits that a news report was published in
the Dainik Jagran newspaper dated 03.09.2025, highlighting

the serious deterioration of the road condition in the affected area
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due to continuous sewage overflow and lack of maintenance. The
report specifically noted that the road has become dilapidated,
posing a severe risk to commuters, and that frequent accidents were
occurring as a result of the unhygienic and hazardous conditions.
This report reinforces the urgency of the matter and the failure of
the concerned authorities to act in time. A copy of the said news
report  dated 03.09.2025 is annexed herewith and marked
as Annexure-2.

. The Applicant further submits that, in view of the continued non-
compliance with the order dated 22.08.2025, a second application
was sent on 04.09.2025 to the Vice Chairman of Agra Development
Authority (ADA) as well as the District Magistrate, Agra, drawing
their attention to the inaction and urging immediate implementation
of the Hon’ble Tribunal’s direction for daily sewage removal and
management. Despite this follow-up representation, no concrete
steps have been taken by the authorities till date. A copy of the said
application dated 04.09.2025 is annexed herewith and marked

as Annexure-3.

. The Applicant further submits that, in view of the persistent inaction
by the concerned authorities, yet another application was served
on 15.09.2025, reiterating the continuing problem of sewage
overflow and the failure to comply with the Hon’ble Tribunal’s

directions. However, no response or remedial action has been
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taken by the authorities till date. It is germane to mention here
that the condition on the ground remains unchanged, and the service
lane is in a severely damaged state, rendering it unsafe for public
use. The deteriorated condition of the service lane is clearly depicted
in the photographs clicked on 15.09.2025. A copy of the application
dated 15.09.2025 along with the photographs is annexed herewith
and marked as Annexure-A4.

. The  Applicant  further = submits  that  on 23.09.2025,
the Hindustan newspaper published a detailed news report under the
headline “NGT Orders Go in Vain: Gwalior Highway in Bad
Shape”, highlighting the continuing environmental degradation and
administrative apathy in the region. The article reported that despite
clear directions from the Hon’ble Tribunal, the Gwalior Highway
remains in a severely damaged condition, with colonies, and old
settlements unchecked in the area. These developments have only
exacerbated the sewage and infrastructure problems. In support of
this, the Applicant has also annexed photographs clicked on
27.09.2025, showing the latest ground condition in the affected
area. A copy of the news article dated 23.09.2025 along with the
photographs dated 27.09.2025 is annexed herewith and marked

as Annexure-5.
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